543 Re. Supreme Court's JE
Judgement on Reservations in

acresm ﬁ,ﬂﬁ%{* a?r'\g nn?a%yrbuildmgs
and accommodates its office an the staff,,
As this office will be doing most of the work
in Maharashtra, it is quite natural tat the
office should be in Maharashtraspeciallyin
Pune.

So, | u:ge upon the Prime minister
through'yot! to open this division of Pedes-
tal Survey in Pune to mark the 225 th year
of its inception. (Interruptions)

MR.DEPUTY SFEAKER: It shouldhave
come to an end at 1.30 p.m. We have
extended it by half an hour. So, we cannot
extend it further. Tomorrow, | will give you
an opponunity. Kindly excuse me today.

(Interruptions)

SHRIMATIMALINIBHATTACHARAYA
(Jadavpur): On the 19th, | visited some of
the localities in Gurgaon and fund that, In
the wake of certain unpleasant communal
incidents which ad happened there includ-
ing an attack on the places of worship both
Hindu and Muslims, the police and the
administration were allegedly taking a very
biased view; and the were discriminatomg
agaomset minority communities there,
creating an-atmosphere of insecurity inthe

region.

lalso found in the course of my visit that
not only people were heing arrested with-
out any cause from the minority communi-
lies. we visited Bacas, one of the villages
out some women came out wit tales of
police torture.

Sir, inthis kind of a situation, | think, that
wherever there are allegations of police
excesses against one particular commu-
nity, the Government, bot the Central and
lhe State Government, should take a very
serious view of such aliegations. They must
Iry to find out whether any communal or
political elements are involved in inciting
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theriots. They must try to restore security in
the earths of the minority communities.

MR. DEPUTY SPEAKER: Sorry, other
hon. Members could not be accommodated.
Now, we willtake up paperstobelaidonthe
Table.

13.41 hrs.
PAPERS LAID ON THE TABLE

Notification under wild life (Protection)
Act, 1972 and Annual Report and
Review on the working of the centre for
Envirnment. Education , Ahmedabad
for 1991-92 etc.

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
-WELFARE (SHRIMATID K. THARADEV!I
SIDDHARTHA) On behalf of Shri Kamal
Nath; | beg to lay on the Table:-

(1) A copy of dhe Recognition of
Zoo Rules, 1992 (Hindi and
English versions) published in
Notification No. G.S. R. 711(E)
inGazette of Indiadatedthe 4th
August, 1992 under sub-sec-
tion (2) of section 63 of the Wild
Life (Protection) Act, 1972.

[Placedin Library. See No. LT-
3129/92

(2) (ij A copy of the Annual Report
(Hindi and English versions) of
the Centrefor Environment
Education, Ahmedabad, forthe
year 1991-92 alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi
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DN

(5)

and English versions) by the
Govemnmentonthe work-
ing of the working of the Centre
for Environment Education Ah-
madabad, for the year 1991-
92.[Placed in Library. See No.
LT-3130/92)

(1) A copy of the Annual Report

(Hindi aad English versions) of
te C.P.R. Environmnetal
Education Centre, Madras. for
the year 1991-92 along with
Audited Accounts.

(ii)A copy of the Review (Hindi
and English versions) by the
Governmentonthe work-
ing ofthe C.R.P. Environmental
Education Centre, Madras, for
the Year 1991- 92

[placed in the Library. See No.
L1-3131/92]

(i) A copy of the Annual Report
{Hindi and English versions ) of
the GovindBallabh P ant
Institute of Himalayan Environ-
ment and Development, Al-
mora, forthe year 1991-92
alongwith Audited Accounts.

(ii)A copy of the Review (Hindi
and English versions) by the
Govemnmentonthe work-
ing of the Govind Ballabh Pant
Institute, of Himalalya Environ-
ment and Development
Almoras, for the year for the
year1991-92. [placedin Library.
See No.LT-3132/92]

A copy of the Annual Report
(Hindi and English versions) of
the Central Pollution  Control
Board, Delhi, forthe year 1991-
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92 under sub-section (1) of
section 39 of the Water
(Prevention and Control of Pol-
lution) Act, 1974 .[placed in
Library. See  No. LT-3133/
92)

A copy of the Environment
(Protection) Fourth Amendment
Rules, 1992 (Hindi andEnglish

- versions) published in Notifica-

tion No, G.S.R. 797 (E) in Ga-
2eotte of India dated the last
October, 1992 under section 26
of the Environment (Protection
ACt, 1986)[placed in Library
SeeNo LT-3134/92)

Acopy of thefollowing papers
(Hindi and English versions )
under sub-section (1) ot
section 619 A ofthe Companies
Act, 1956:-

(i) Review by the Government
onthe working of the Andaman
and Nicobar Islands  Forest
and Plantation Development
Corporation Limited, Port Blair,
for the year 1991-92.

(ilAnnual Report of the An-

~daman and Nicobar Islands

Forest an Plantation Devel-
opment Corporation Limited,
Port Blair, for the year 1991-92
alongwith Audited Ac-
counts and comments of the
Comptroller and Auditor Gen-
eral thereon.[placed In
Library. See No. LT-3135/92]

Review on the working of and Annual
Report of the National Thermal Power
Corporation Limited for 1991-92,

THE MINISTER OF STATE OF TE

MINISTRY OF POWER (SRI KALP NATH
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RAI): |beg to lay on the Table a copy of each
of the following papers (Hindi and English
version)undersub-section (1) of section619
A of the Companies Act, 1956:-

(1 Review by the Govemment on
the working of the National
Thermal Power Corporation
Limited for the Year 1991-92.

(2) Annual Report of the national
Thermal Power Corporation
Limited for the year 1991-92
alongwith Audited Accounts and
comments of the Comptrolier
and Auditor General
thereon. [PlacedinLibrary. See
No.LT-3136/M92]

Notification under Income Tax Act,
1961 and Annual Report and Review an
the working of the National Institute of

Public Finance and policy, New Delhi
for991-92.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SAN-
TARAM POTDUKE) On behalt of Shri
Rameshwar Thakut: | beg tb lay on the
Table: -

(1) A copy of the Notification No.
G.S.R. 896 (E) (Hindi and
English versions) publishedin
Gazetie of India dated the 26th
November, 19921ixingtherate
of income tax at 50 per cent
for Indian oil Companies at
par with foreign oil compa-
nies #ngaged in Petroleum
Operations under section 296
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1961.[placed in Library. See
No.LT-31372)

@) (i) Acopy of the Annual Report
(Hindi and English versions)
of the National Institute of
Public Finance and policy,
New Delhi, forthe year 1991-
92 alongwith Audited Ac-
counts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
ol the Natonal Insttute of
Public Finance and Policy.
New Delhi, for the vyear
1991-92. [placed in Library.
See No. LT-3138/922)

Statement showing action taken by the
Government on various assurances,
promises and indcrtating given by the
Minister of during various sessions of
Lok Saba.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE INHT
EMINISTRY OF SCIENCE AND TECNOL -
OGY (DEPARTMENTOF ELECTRONICS
AND DEPARTMENT OF OCEANDEVEL-
OPMENT (SHRI RANGARAJAN
KUMARAMANGALAM): | beg 1o lay onthe
Table a copy eac of the following state-
ments (Hindi and English versions) sowing
action taken by the Government on various
assurances, promises and underlakings
given by the Minister during the various

ol the Income-tax Act, sescions of Lok Saba:
(1) Statement No XX VIl Seventh Session, 1986 Eighth
[Placed in Librerary, See No Lok Sabha

LT-3139/92)

(2) Statement No XXIV

Thirteenth Session, 1989
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(3) Statement No. XVIil

(4) Statement No. XIV

(5) Statement No. XII

(6) Statement No XI

(7) Statement No. X

(8) Statement No. XII

 3146/92)

(9) Statement No. V

(10) Statement No. lli

PAUSA 1. 1914 (SAKA)

[Placed in Library. See
No. LT-3140/92)

Second Session , 1990 Ninth
[Placed in Library . See
No.LT-3141/92] Lok

Third Session, 1990 Sabha

[Placed in Library. See
No. LT- 3142/92)

Sixth Session, 1990
[Placed in Library. See
No.LT-3143/92

Seventh Session 1991 [Placed in Library
No.LT-3144/92)

First Session, 1991
[Placed in Library. See No. Tenth Lok Sabha
LT-3145/92]

Second Session, 1991
[Placed in Library. See No.LT-

Third Session, 1992
[Placed in Library, See NO.
LT-3147/92]

Fourth Session, 1992
[Placed in Library, See NO.
LT-3148/92)
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Annual Report and Review an the work-
ing of the Indian Railway Welfare Organi-
sation, New Dethi for 1991-92 etc.

THE MINISTER OF STATE IN TE
MINISTRY OF RAILWAYS (SRl MAL-
LIKARJUN): I beg 1o lay on the Table: —

(1) A copy of the Annual Report
(Hindi and English versions)
. of the Indian Railway Wellare

(@)

Orgamisation. New Delhi.lor
the year 1991-92 alongwith Au-
dited Accounts

A copy of the Review (Hindi
and English versions) by the
Government on the Working
of the Indian Railway Weliare
Organisation, New Delhi, for
the year 1991-92. [placed in
Library. See No. LT3149/92]
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(&)

Acopy of the following papers

(Hindi and English versions)

under sub-section (1) of sec-
tion 619 A of the Companies
Act, 1956:—

(i) Review by the /Government
on the working of the Indian
railway Finance Corporation
Limitec, New Delhi, forthe year
1991-92,

(ii) Annual Reportofthe Indian
Railway Finance Corporation
Limited, New Delhi, forthe year
1991-92 alongwith Audited
accounts andcomments of the
Comptroller and Auditor Gen-
eral Thereon. [placed in Li-
brary. See No. LT-3150/92]

Annual Report and Review on
the working of the National
Board of Examinations New
Delhi for 1990-91 etc. and
Annual Report and Review on
the Working of Cancer Insti-
tute, Madras for 1991-92 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. TARADEVI
SIDDHARTHA): Ibegtolay onthe Table: —

M

(i) Acopy of the Annual Report
(Hindi and English versions)
of the National Board of Ex-
aminations, New Delhi, forthe
year 1990-91 alongwith Au-
dited Accounts.

{ii) A copy of the review (Hindi
and English versions) by the
Government on the working of
the National Board of Exami-
nations Naw Delhi, forthe Year
1990-91.
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A statement (Hindi and Eng-

lish versions ) showing rea-
sons for delay in laying the
papers mentionedat (1)above.
[placed in Library. See. No.
LT-3151792)

(i) Acopy of the Annual Report

(Hindi and English versions

of the Cancer Institute, Ma-
dras, for the year 1991-92
alongu\fim Audited Accounts.

(i) Acopy of the Review (Hindi
and English versions ) by the
Government onthe working of
the Cancer Institute, Madras,
forthe Year 1991-92. [placed
in Library . See No. LT-3152/
92)

(i) Acopyofthe Annual Report
(Hindi and English versions)
of the National Institute of
Health and Family Welfare,
New Delhi, for the year 1990-
91.

(ii) Acopy of the Reviéw (Hindi
and English versions) by the
Government onthe working of
the Nationalinstitute of Health
and Family Welfare, New
Delhi. for the year 1990-91.

(iii) A copy of the Annual Ac-
counts (Hindi and English
versions) of the National Insti-
tute of Health and Family
Wellare, New Delhi, for the
year 1990-91 togetherwit Audit
Report thereon,

(5) A statement (Hindi and English ver-

sions ) showing reasons for

- delay in laying the papers

mentioned at (4) above.
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(6)

)

(8)

[Placedir: Library. SegNo.LT-
3153/92)

(i) A copy of the Annual Report
(Hindi and English versions )
of the Population Research
Centre, Bangalore, forthe year
1991-92 alongwith Audited Ac-
counts.

(i) Acopy of the Review (Hindi
and English versions) by the
Government onthe working of
the Population Research
Centre, Bangalore, forthe Year
1991-92. [Placed in Library.
See No. LT-3154/92)

(i) Acopy of the Annual Report
(Hindi ad English versions) of
the Population Research
Centre, Vadodara, forthe year
1991-92. alongwith Audited
Accounts.

(iiy A copy of the Review (Hindi
and English versions) by the
Governmentonthe working of
the Population Research
centre, Vadodara, forthe year
1991-92. [placed in Library.
See No LT-3155/92]

* (i) Acopy of the Annual Report

(Hindi and English versions )
of the Population Research
Centre,Bhubaneswar, for the
year 1991-92 alongwith Au-
dited Accounts.

(i) Acopy of the Review (Hindi

and English versions) by the
Government of the working of
the Population Research
Centre, Bhubanewar, of the
year 1891-92. [Placed in
Library. See No. LT-3156/92]
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(i) Acopy of the Annual Report
(Hindi and English versions )
of the Population Research
Centre, Chandigarh, for the
year 1991-92 alongwith Au-
dited Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Govemnmentonthe working of
the Population Research
Centre, Chandigarh, for the

cyear 1991-92. [Placed in

Library, See No. LT-3157/92)

(i) A copy of the Annual Re-
port (Hindi and English ver-
sions of the Population Re-
search Centre, Darwad, for the
year 1991-92 alongwith Au-
dited Accounts.

(ii) A copy of the Review (Hindi
and English versions ) By the/
Government on the werking
of the Population Research
Centre, Darwad, for the year
1891-92. [Placed is Library.
See No. LT-3158/92]

(i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the population Re-
search Centre, Delhi, for the
year 1991-92 alongwith Au-
dited accounts.

(ii) Acopy of the Review (Hindi
and English versions) by the
Governmentonthe working of
the population Research
Centre, Delhi, in 1991-92
[Placedin Library SeeNo.LT-
3159/92]

(i) A copy of the Annual Re-
port (Hindi and English ver-
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(13)

(14)

sions) of the Population Re-
search Centre, Tamil Nadu,
forthe year 1991-92 alongwith
Audited Accounts.

(i) Acopy of the Review (Hindi
and English versions) by the
Govemnmentonthe working of
the Population Research
Centre’¥Tamil Nadu, for the

.year 1991-92 _[Placed in

Library See No.LT-3160/92]

(i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Population Re-
search Centre, ‘Thiruvanan-
thapuram, forthe year 1991—
92 alongwith Accounts.

(i) Acopy of the Review (Hindi
and English versions) by the
Governmentonthe working of
the Population Research
Centre, Thiuvananthapuram,
for the year 1991-92. [Placed
in Library See No. LT-3161/
92]

(i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the Population Re-
search Centre, Lucknow, for
the year 1991—92 alongwith
Audited Accounts.

(i) Acopy of the Review (Hindi
and English versions) by the
Governmantonthe working of
the Population Research
Centre, Lucknow, for the year
1991-92 [Placedin Library See
No.LT-3162/92)

(15) (i) A copy of the Annual Repon

(Hindi and English versions)
of the Population Research
Centre, Patna , for the year
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1991—92 alongwith udited
Accounts.

(i) A copy of the Review (Hindi

. and English versions) by the

Governmentonthe working of
the Population Research
Centre, Patna, for the year
1991-92.

[Placedin Library See No.LT-
3163/52)

(i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the Population Re-
search Centre, Pune, for the
year 1991—92 alongwith
Audited Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Governmentonthe working of
the Population Research
Centre, Pune, for the year
1991-92 [Placed in Library
See No. LT-3164/92)

Acopy of the Education Regu-
lations, 1991 (Hindi and Eng-
lishversions) published in No-
tification No. 14-55/87 (Pan)-
PClin Gazette of India dated
the 11th July, 1992 under sub-
section (4) of section 18 of the
Pharmacy Act, 1948. [Placed
in Library See No. LT 3165/
92.

(i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the Hospital and
Research Institute Regional
Cancer Research and Treal-
ment Centre, Gwalior, lor the
year 1991—92 alongwith
Audited [PlacedinLibrary See
No.LT-3162/92)
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(19)
LY

(20)

(i) Acopy of the Review (Hindi

and Erglish versions) by the
Governmenton the working of
the Cancer Hospital and Re-
search Institute Regional Can-
cer Research and Treatment
Centre, Gwalior, for the year
1991-92. [Placed in Library
See No. LT-3166/92)

+ (i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the Kidwai Memorial
Institute of Oncology, Banga-
lore, for the year 1991-92.

(i) A copy of the Annual Ac-
counts (Hid and English ver-
sions) of the kidwai Memoria!
Institute of Oncology, Banga-
lore, for the year 1991-92 to-
gether with Audit Repon
thereon,

(iii) A copy of the Review (Hind
and English versions) by the
Governmentonthe working of
thg Kidwai Memonial Institute
ofoncology, Bangalore, fosthe
year 1991-92. [Placed in
Library Sea No. LT-31£7/92)

(i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Chittaranjan Na-
tional Cancer Institute, Cal-
cutta, for the year 1991-92.

(i) A copy of the Review (Hindi
and E1glish versions) by the
Governmentonthe working of
the Chittaranjan National
Cancer Institute , Calcutta, for
the year 1991-92. [Placed in
Library See No. LT-3168/92]
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Statement on Second and Third instal-
ments of market loans issued by
Central Government in August and
December, 1992 and Annual Report and
Review on the working of Industrial
Reconstruction Bank of India tor 1991-

92. etc.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): 1begto lay on the Table:

(1)

(2)

(3)

A statement (Hindi and Eng-
lish versions) on Second and

" Third instalments of market

loans issued by Central Gov-
ernment in August and De-
cember, 1992

{i) A copy of the Annual Re-
pon (Hindi and English ver-
sions) of the Industriai Recon-
struction Bank of India lor the
year 1991-92 alcngwith Au-
dited Accounts under sub-
section (5) at section 29 and
sub-section (5) of section 34 of
the industrial Reconstruction
Bank of India Acl, 1984

(ii) A copy of the Review (Hindi
and English versions) by the
Governmentonthe working of
the Industrial Reconstruction
Bank of Indiaforthe year 1991-
92. [Placedin Library See No.
LT-3170/92]

A copy of the Special Court
(Tribal of Offences Relatingto
Transactions in Secunties)
Amendment Rules, 1992
(Hindi and English versions)
published in Notification No
G.S.R. 851 (E) in Gazefe of
indiadatedthe Sth November,
1992 under sub-section (2) of
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(4)

section 14 of the Special Court
(Triba! of Offences Relatingto
Transactions in Securities) Act,

- 1992, together with a corri-

gendum there to published in
Notification No.G.S.R. 908 (E)
in Gazette of India dated the
4th December, 1992,

[Placedin Library See No. LT-
3171/92]

A copy of the Annual Repons
and Accounts of the following
Regional Rural Banks for the
year 1991-92 together with
Auditor's Report thereon -

(i) Ellaquai Dehati Bank, Sni-
nagar [Placed in Library See
No. LT-3172/92]

(i) Uttarbanga Keshetriya
Graminn Bank, Coochbehar
(W.B.) [Placed in Library See

. No.LT-3173/2)

Report of the Controller and Auditor
General of India-Union Government
(Commercial) Bharat Leather Corpora-
tion Limited and Review by the Gov-
ernment on the warking of and Annual
Report of Heavy Engineering Corpora-
tion limited, Ranchi for 1991-92.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): Ibeg to lay onthe Table:-

m

A copy of the Repon (Hindi
and English versions) of the
Comptroller and Auditor Gen-
eral of India-Union Govern-
ment (No. 4 of 1992) (Com-
mercial) Bharat Leather Cor-

poration Limited under article
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151(1) of the Constitution.

[Placedin Library See No.LT-
3174192,

A copy each of the following
papers (Hindi and English
versions) under sub-section (1)

. of section 619A of the compa-

nies Act, 1956:-

(a) (i) Statement regarding
Review by the government on
he working of the heavy Engi-
neering Corporation Limited,
Ranchifor the year 1991-92

(i) Annual Repor of the Heavy
Engineering Corporation Lim

ted, Ranchiforthe year 1991.
92. [Placedin Library See No.
LT-3175/92 ]

(b) (i) Statement regarding Re-
view by the Government on
the working of the Hindustan
Photo ?Films Manufacturing
company Limited, Oota-
camund, forthe year1991-92.

(ii) Annual Repon of the Hin-
dustan photo Films Manufac-
turing Company Limited, Otoa-
camund for the year 1991-92
alongwith audited Accounts
and comments of the comp-
troller an auditor General
thereon. [Placedin Library See
No 3176/92|

{c) (1) Statement regarding
Review Dy the government on
he working of the Minig ana
allied Machinery corparation
Limited, Durgapur, forthe year
1991-92.

(i) Annual Report of the Minig
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and allied Machinery Corpora-
tion Limited, Durgapur, forthe
year 1991-92 alongwith Au-
dited Accounts and comments
of the Comptroller and Auditor
General thereon. [Placed in
Library See No. LT-3177/92]

(d) (i) Statement regarding
Review by the Government on
he working of the Cycle Cor-
poration of India Limited, Cal-
cutta for the year 1991-92.

(iiy Annual Report of the Cycle
Corporation of India Limited,
Calcutta for the year 1991-92
alongwith audited Accounts
and comments of the comp-
troller and Auditor General
thereon. [Placedin Library See
No.LT-3178/92)

(e) (i) A Seamen regarding
Review by the Governmenton
the working of the Hindustan
Paper Corporation Limited for
the year 1991-92.

(ii) Annual Report of the Hin-
dustan Paper Corporation
Limited for the year 1891-92
alongwith Audied Accounts
and comments of the Comp-
troller and Auditor General
thereon. [Placedin Library See
No.LT-3179/92]

(f) (i) Statement regarding
Review bvthe Government on
the working ofthe Engineeriné
projects (India) Limited, New
Delhi, for the year 1991-92.

(i) Anr.ual Report of the Engi-
neering projects (India) Lim-
ited New Delhi, for the year
1991-92 alongwith Audited
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Azcounts andcomments of the
Comptroller and Auditor Gen-

eralthereon. [Placed in Library
See No.LT-3180/92)

Annual Report and Review on the
working of the Indian Museum, Calcutta
for 1989-90 etc and Annual Report and
Review on the working of the university

of Delhi for 1989-90 etc.

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF HUMAN RESOURCE DEVEL-
OPMENT(DEPARTMENT OF EDUCATION
AND DEPARTMENT OF CULTURE)
(KUMARI SELJA): | BEG TO LAY ON THE

TABLE

(1)

)

3

(i) A copy ot the Annual Re-
pont (Hindi and English ver-
sions) of the Indian Museum,
Calcutta, forthe year 1989-90
aloghwith Audited Accounts.

(ii) Acopy of the Review (Hindi
and English versions) by the
Governmentonthe working of
the Indian Museum, Calcutta,
forthe year 1989-90.

A statement (Hindi and Eng-
lish versions) showing reasons
for delay In laying the papers
mentioned at (1) above.
[Placedin Library See No.LT-
3181/92)

) (i) Acopy ofthe Annual Repon
(Hindi and English versions)
of the University of Delhi, for
the year 1989-90.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on he working ot
the University of Delhi for the
year 1989-90.
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(4)

(5)

(6)

@)

A statement (Hindi and Eng-
lishversions) showing reasons
for delay in laying he papers
mentioned at (3) above.
[PlacedinLibrary See No.LT-
3182M92)

(i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Motilal Nehru
Regional Engineering College,
Allahabad, for the year 1990-
=91.

(i) A copy of he Annual Ac-
counts (Hindi and English
versions) of the Motilal Nehru
Regional Engineering Coliege,
Aliahabad, for the year 1990-
=91 together with Audit Report

* thereon.

(iif) A copy of the Review (Hindi
and English versions) by the
Govemmentontheworking of
the Regional Engineering
College, Allahabad, for the
year 1990-91.

A statement (Hindi and Eng-
lishversions) showingreasons
Tor delay in laying the papers
mentioneda (5) above. [Placed
in Librery See No. LT-3183A/
92

(i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the Rashtriya San-
skrit Sansthan, New Delhi, for
the year 1990-91.

+ (ii) A copy of the Annual Ac-

counts (Hindi and English
versiors) of he Rashtriya
Sanskrit Sansthan, New Delhi,
for the year 1990-91 together
with Audit Report thereon.
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(iii) A copy of the Review (Hindi
and English versions) by the
Govemment on the working of
he Rashtriya Sanskrit Sanst-
han, New Delhi, for the year
1990-91.

A statement (Hindi and Eng-
lish versions) showing reasons
tor delay in laying the papers
mentioned a (7) above. [Placed
in Library See No. LT-3184/
92]

Acopyolthe Annual Accounts
(Hindi and English versions)
of the University Grants Com-
mission, New Delhiforthe year
1990-91 together with audit
Report thereon.

A statement (Hindi and Eng-
lishversions) showing reasons
for delay in laying he papers
mentioned at (9) above.
[Placedin Library See No.LT-
3185/92)

(i) A copy of the Annual Re-
port (Hindi and English ver-
sions)of the JawaharialNehru
University, New Delhi, for the
year 1990-9

(n)acopy of the Review (Hind:
and English versions) by the
Govarnment onthe working ol
he Jawaharal Nehru Uniyer-
sity. New Delhi, for the year
1990-91.

A statement (Hindi and Eng-
lishversions) showing reasons
for delay in laying the papers
mentioned a (11) above.
[Placedin Library See No.LT-

. 3186/92)
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(13)

(14)

(15)

(18)

(17)

(18)

(19)

Acopy of the Annual Accounts
(Hindi an English versions) of
the University of Hyderabad,
Hyderabad, forthe.year 1991-
92 together with Audit Repon
thereon under sub-section (4)
of section 29 of the University
of Hyderabad Act, 1974.
[Placed in Library See No.LT-
3187/92)

A copy of the Annual Report
(Hindi and English versions)

" of the Rashtriya Veda Vidya

Pratishthan, New Delhi, forthe
year 1387-88 alongwith Au-
dited Accounts.

A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the papers
mentioned at (14) above.
[Placedin Library See No.LT-
3188/92]

A copy of the Annual Report
(Hindi and English versions)
of the Rashtriya Veda Vidya
Pratishthan, New Delhi, forthe
year 1988-89 alongwith Au-
dited Accounts.

A Statement (Hindi and Eng-
lishve-sions)showingreasons
for delay in laying e papers
mentioned at (16) above.
[Placedin Library See No. LT-
3189/92]

A copy of the Annual Report
(Hindi and English versions)
of the Rashtriya Veda vidhya
pratishthan, New Delhi, forthe
year 1989-90 algngwith Au-
dited Accounts.

A statement (Hindi and Eng-
lishversions) showing reasons
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(20)

21)

(22)

(23)

(24)
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for delay in laying the papers
‘mentioned at (18) above.
[Placedin Library See No. LT-
3190/92]

A copy of the Annual Report
(Hindi and English versions)
of the Rashtriya Veda Vidya
pratishthan, New Delhi, for
the year 1990-91 alongwith Au-
dited Accounts.

A statement (Hindi and Eng-
lishversions)showing reasons
for delay in laying the papers
mentioned at (20) above.
[Placedin Library See No.LT-
3191/92)

A copy of the Annual Report
(Hindi and English versions)
showing reasons for delay in
laying the papers mentioned
at (22) above. [Placed in Li-
brary See No.LT-3192/92)

A statement (Hindi and Eng-
lishversions)showing reasons
for delay in laying the papers
mentioned at (22) above.
[Placedin Library See No.LT-
3192/52]

(i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the National Book
Trust, India for the year 1990-
1.

(ii) A copy of the Annual Ac-
counts (Hindi and English’
versions) of the National Book
Trust, India for the year 1990-
911ogether with Audit Report
thereon.

{ii) A copy of the Review (Hindi
and English versions) by the



567 DECEMBER 22, 1992 568

Govemment onthe working of
the National book Trust, India
for the year 1990-91.

25) A statement (Hindi and Eng-
lish versions) showing reasons
for dalay in laying the papers

‘mentioned at (24) -above.
[Placedin Library See No. LT
3193/92] - : :

13.43 hrs.

PRE—NATAL DIUGNASTIC TECH-
NIQUES (REGULATION AND PREVEN-
TION OF MISUSE) BILL.

(i) Report of the Joint Committee

[English]

THE MINISTER OF STAJE IN THE
MINISTRY OF HEALTH & FAMILY WEL-
FARE (SHRIMATI D.K. THARADEVI
SIDHARTHA): Ibegtopresentthe Report of
the Joint Committee on the Billto provide for
the regulation of the use of Pre-Natal diag-
nostic Techniques torthe purpose of dctect-
ing genetic or metabolic disorders or chro-
mosomal abnormalities or certain congenk
tal malformations or sex-linked disorders
andTor the prevention of the misuse of such
techniques for the purpose of pre-natal sex
determination leading to female foeticide;
and for matters connected therewith or inci-
dentalthereto.

(i) E vidence before the Joint Commil-
toe

The Minister of State in the Ministry of
Health & Family Welfare (Shrimati D.K.
Tharadevi Sicdharha): 1 beg to lay. on the
Table the Record of evidenca tendered be-
fore'the Join Committee onthe Billto provide
for the requlation of the use of Pre-Natal

diagnostic TechnRjues for the purpose of
detacling genetic ormetabolic disorders or
chromsomal abnormalities or certain con-
genil mallormains or sex-linked disorders
and for the prevent of the misuse ol such
techniques for the purpose of pre-natal sex
determination leading to female foeticide;
and for matters connected therewith or incl-
dental thereto.

13.@ lu's.
JOINT COMMITTEE ON OFFICES OF
PROFIT
Third Réport
[English] .

SHRI D.K. NAIKAR (DHARWAD

- NORTHY): | beg 1 present the Third Repont

(Hindi and English versions) of the Joint
Committee on Offices of Profit.

13.441/2 hrs.
MATTERS UNDER RULE 377

R ()] Need to protect the intef-
ests of Beedl workers In
Madhya Pradesh

[English]

KUMARI PUSHPA CEVI SINGH (Rai-
garh): The Beedijndustry which is one of the
bigges! cottage idustries in Madya Pradesh
is passing through a great crisis. The pro-
duciion of Beedies has declined sharply.
Several units have already fallen sick. The
crisis in the Beedi industry can be judged
fromthefactthat several Beedi manufactur-
ers have shifted their units from Madhya
Pradesh to Orissa, West Bengal and Uttar
Pradesh. The quality of Beedi has alsogone



